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Shri Adesh Tandon, PCS for the petitioner. Shri M.K.Bagri, O.L. for the Central
Government. He informed such that the supplementary affidavit is in process of
preparation and filing as per the instruction received from the office of the R.D (N.R.)
Region.

Keeping in view of such circumstances, one more opportunity is granted.

The matter be listed on 27" October, 2017.

Dated:10.10.2017 H.P. Chaturvedi, Member (Judiciai)
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